FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
PRODUCTIVE CREATIONS (INDIA) PRIVATE LIMITED

representatives are
available at:

RELEVANT PARTICULARS
1. | Name of corporate debtor Productive Creations (India) Private Limited
2. | Date of incorporation of corporate debtor 18/04/2018
3. glég;(;))gztgg/dfg g\;vsktlécr:?dcorporate e Registrar of Companies, Ahmedabad
1| Corperteldenty No /UMIETTENTD | USOs03GI201PTCIOISI2
5 Address of the registered office and principal ?hop N?ol(())}:%% G;aszal;(hAr'ca:}el, ngBAdmber
* | office (if any) of corporate debtor i heiad 0a0; SArcIg), AIHIEORNON,
Gujarat - 382210 India
6 Insolvency commencement date in respect of 02/11/2020 (copy of order received on
" | corporate debtor 06/11/2020)
7 isst(l)rlrlllatlitgg g?(t)i e(:):s closure of insolvency 05 May, 2021
Name and registration number of the insolvency| Mr. Keyur Jagdishbhai Shah
8. | professional acting as interim resolution Regn. No.: IBBI/IPA-002/IP-N00244/2017-
professional 18/10729
Address: 408, Chitrarath Complex, Opp.
Address and e-mail of the interim resolution Mun_icipal Market, Off C.G. Road, Behind Hotel
& professional, as registered with the Board Pre.51dent, N'a vrangpura, Ahmadabad — 380009,
. Gujarat, India
E-mail id: cs.keyurshah@gmail.com
Address: 1007, Sun Avenue One,
| Address and e-mail to be used for Near Shreyas Foundation,
10.| correspondence with the interim resolution Manekbaug Society, Ambawadi,
professional Ahmedabad, Gujarat — 380015
E-mail id: cirp.productive@gmail.com
11.| Last date for submission of claims 20" November, 2020
Classes of creditors, if any, under clause (b) of
12.| sub-section (6A) of section 21, ascertained by -
the interim resolution professional
Names of Insolvency Professionals identified to
13.| act as Authorised Representative of creditors in | -
a class (Three names for each class)
(a) Relevant Forms and
14 (b) Details of authorized Web link: https:/ibbi.gov.in/home/downloads

Physical Address: N.A.

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of PRODUCTIVE CREATIONS (INDIA) PRIVATE
LIMITED on 02/11/2020 (copy of order received on 06/11/2020).

SDISHE
P N\
REG.NO. \%)
BBI/IPAOO2/IPN b




The creditors of PRODUCTIVE CREATIONS (INDIA) PRIVATE LIMITED are hereby called upon
to submit their claims with proof on or before 20/11/2020 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to

act as authorised representative of the concerned class in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 06/11/2020 Kleyur Jagdishbhai Shah
Place: Ahmedabad Interim Resolution Professional
No. IBBI/IPA-002/IP-N00244/2017-18/10729

In the matter of M/S PRODUCTIVE CREATIONS (INDIA) PRIVATE LIMITED



| have changed my name from
KESHAVLAL MAFATLAL
PARMAR to KESHAVLAL
MAFATLAL SHAH. Add: 24,
Golden Villa, T.P.-44,
Chandkheda, Ahmedabad-

| have changed my name from
DHANIBEN KACHARABHAI
PARMAR to GEETA
KACHARABHAI PARMAR.
Add: 24, Golden Villa, T.P.-44,
Chandkheda, Ahmedabad-

| have changed my name from
SMEILA SAMSON PILLIto

SHEILA SAMSON PILLI. Add:
A-405, Sakankhs Appartment,
Memnagar, Ahmedabad-
380052

382424 382424 1956
D184 D184A
FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF PRODUCTIVE CREATIONS (INDIA) PRIVATE LIMITED

RELEVANT PARTICULARS

1 | Name of corporate debtor

Productive Creations (India) Private Limited

2 | Date of incorporation of corporate debtor 18/04/2018

3 | Authority under which corporate debtor is
incorporated/ registered

Registrar of Companies, Ahmedabad

4 | Corporate Identity No. / Limited-Liability
ldentification-Ne- of corporate debtor

U80903GJ2018PTC101912

5 | Address of the registered office and principal
office (if any) of corporate debtor

Shop No 10 S.F, Ghazali Arcade, Opp. Amber Tower,
100FT Road, Sarkhej Ahmedabad Gujarat 382210

6 | Insolvency commencement date in respect
of corporate debtor

02/11/2020 (copy of order received on 06/11/2020

7 | Estimated date of closure of insolvency

resolution process 05th May, 2021

8§ | Name and registration number of the insolvency
professional acting as interim resolution professional

Mr. KeyurJagdishbhai Shah
Regn. No.: IBBI/IPA-002/IP-N00244/2017-18/10729

9 | Address and e-mail of the interim resolution
professional, as registered with the Board

Address : 408, Chitrarath Complex, Opp. Municipal
Market, Off C.G. Road, Behind Hotel President,
Navrangpura, Ahmadabad - 380009, Gujarat.
E-mail id: cs.keyurshah@gmail.com

10{ Address and e-mail to be used for
correspondence with the interim
resolution professional

Address : 1007, Sun Avenue One, Near Shreyas
Foundation, Manekbaug Society, Ambawadi,
Ahmedabad, Gujarat — 380015

E-mail id: cirp.productive@gmail.com

11| Last date for submission of claims

20th November, 2020

Classes of creditors, if any, under clause (b)
12| of sub-section (6A) of section 21, ascertained
by the interim resolution professional

Names of Insolvency Professionals identified to
13| act as Authorised Representative of creditors
in a class (Three names for each class)

14| (a) Relevant Forms and (b) Details of authorized
representatives are available at :

Web link : https://ibbi.gov.in/home/downloads
Physical Address:N.A.

02/11/2020 (copy of order received on 06/11/2020).

againstentry No.10.

may submitthe claims with proof in person, by post or by electronic means.

authorised representative of the concerned class in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of PRODUCTIVE CREATIONS (INDIA) PRIVATE LIMITED on

The creditors of PRODUCTIVE CREATIONS (INDIA) PRIVATE LIMITED are here by called upon to submit
their claims with proof on or before 20/11/2020 to the interim resolution professional at the address mentioned

The financial creditors shall submit their claims with proof by electronic means only. All other creditors

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No. 13 to act as

SD/- Keyur Jagdishbhai Shah
Interim Resolution Professional

Disclaimer

Adverstisement
appeared in this News
Paper have not been
verified factually and
“WESTERNTIMES"” does
not stand responsible for
the sales proposition.

PUBLIC NOTICE

Itis informed that the non-commercial trains will start
operatingon newly laid third line between Vatva -
Ahmedabad section from 09.11.2020 . General public
are requested to keep away from Railway Track .

Crossing of Railway Track or movement near Railway
Track can be fatal. 31

Like us on: lfd facebook.com/WesternRly « Follow us on:E3 twitter.com/WesternRIly

TIRUPATI SARJAN LIMITED
Regd. Office: A-11, 12, 13, Satyamev Complex, Opposite
Gujarat High Court, S.G. Highway,
Ahmedabad — 380060, Website: www.tirupatisarjan.com
CIN: L45100GJ1995PLC024091
NOTICE

Notice is hereby given, that pursuant to Regulation 29 read
with Regulation 47 of SEBI (Listing Obligation and Disclosure
Requirements) Regulations 2015, meeting of Board of Directors
of the Company is scheduled to be held on Wednesday, 11%
November, 2020, at Registered office of the Company interalia
to consider and approve the Unaudited Financial Results of the
Company for Second Quarter & Half Year ended on September
30, 2020.

The details of aforesaid meeting shall also be on the website
of the Company i.e. www.tirupatisarjan.com and also on the
website of the Stock Exchange i.e. www.bseindia.com

Date: 06.11.2020 For, Tirupati Sarjan Limited,

sd/-
Place : Ahmedabad Ruchir Rushikeshbhai Patel,

Director (DIN-03185133)

CHANGE OF NAME

| have changed my name
from GEETA KACHARABHAI

AHMEDABAD SATURDAY 7/11/2020

itel on ‘steady growth path’ with
Smart gadgets, TV launch

New Delhi,

Smartphone brand itel is on the path of steady growth
by extending its product experience to a wider product
portfolio with the launch of smart gadgets and televisions,
a top company executive said on Friday.

WESTERN RAILWAY-AHMEDABAD WESTERN RAILWAY

TRACK WORKS
Divisional Railway Manager (WA),
Western Railway, 6th Floor, Engg. Deptt.
Mumbai Central, Mumbai-400 008 invites
E-tender as per details given as follows.
Executive : SrDEN(N)BCT. 1.TENDER
NOTICE NO: BCT-20-21-258 dtd
04.11.2020. Work and location: Virar -
Surat Section :- ADEN/Valsad (i)
Complete Track Renewal of existing 60kg
rails on PRC sleepers at 1660 No./km
including deep screening and recoupment
of ballast to 300mm on various location i.e
Total CTR(P) = 5.854km, CTR(S)=
3.110kms. (ii) Deep Screening of P&C (iii)
TFR=56.04km & TBR=4.523km (iv)
Rectification of bad layouts and TBR of
P&C by use of T-28, JCB, Crane etc.
under ADEN/Valsad Section (Re-invite-7).
Approx. Cost of the work:
%3,16,55,349.83. EMD: %3,08,300/-.
2.TENDERNOTICE NO: BCT-20-21-259
dtd 04.11.2020. Work and location:
Virar-Joravasan Section:-
TRR(P)=9.228km & TFR=20.900km in
connection of sanctioned track work (i)
TRR(P)=14.503Km (ii) TBR=65.587km.
TFTR=18kms & TFR=24.537kms. (Re-
invite-1). Approx. Cost of the work:
%1,37,44,980.83. EMD: 22,18,700/-. Date
and time of Submission: On 08.12.2020
till 15.00 hrs. Date and time of opening:
On 08.12.2020 at 15.30 hrs. Note: Please
visit our Website www.ireps.gov.in. to
download the tender document,
corrigendum and further details. 0412

Like us on: [ facebook.com/WesternRly

PARMAR to GEETA
KESHAVLAL SHAH. Add: 24,
Golden Villa, T.P.-44,
Chandkheda,
Ahmedabad-382424

D184B

CHANGE OF NAME

| have changed my name from
PATEL PARTH CHETANBHAI
to PATEL PARTHKUMAR
CHETANBHAI Add: Madhav
Bunglow,
B/h. Maniba School, Sardar

PUBLIC NOTICE

District Ahmedabad Sub-District Ahmedabad-2 (Vadaj) Sabarmati
Taluko, Chandkheda town border Survey No. 429/4, 429/7, 429/8,
T.P. No. 22, Final Plot No. 9 in which HIRAMANEK CO. OP. H. S.
LTD., is situated for residential purpose. In which, Tenament No. D/
6, 100 Sqg.Mts area with 72.74 Sq.Mts. constructed property is in the
name of deceased Kiranben Dilipbhai Bhatt’s heir (1) Dilipbhai
Pravinchandra Bhatt, (2) Chirag Dilipbhai Bhatt & (3) Reshma
Dilipbhai Bhatt joint property and possession holder. They have sold
the property to our client Lalaji Kanaji Vanzara, and Kailasben Lalaji
Vanzara. They have avail Loan from I. D. F. C. FIRST BANK LTD.
As such, our client has asked for the Title Clearance Certificate. In
case, there is anybody’s share, percentage, Bank loan, Hypotheca-

N

N
Y

Ankleshwar Nagarpalika
Ankleshwar

Tender Notice
Ankleshwar Nagarpalika Invite On-line Tender for the below
mention work. On-line Tender download from 06.11.2020 to
17.11.2020, 18.00 hrs. Physical document should reach on
or before 20.11.2020 to Ankleshwar Nagarpalika office by
RPAD/Speed post only. Tender download from
www.nprocure.com and www.statetenders.com

No Work Amount

1 |PS,L,Land joining R.C.C. pipes and 11,95,767/-
Construction of Chambers and R.C.C. Wall
for disposal of waste water near Gamtalav
of Ankleshwar Nagarpalika. (2nd Time)
2 |[PS,L,L and joining R.C.C. pipes and
Construction of Chambers and R.C.C. Wall
for disposal of waste water behind
firestation near Gamtalav of Ankleshwar
Nagarpalika. (2nd Time)
SD/-
Keshavlal M. Koladiya
Chief Officer

13,00,750/-

SD/-
Chaitanya B. Golwala
Chairman
SD/-
Dakshaben D. Shah
President

Ankleshwar Nagarpalika Ankleshwar

Date : 4.11.2020. |NF/BCH/465/20-21
N\ 2

ELIXIR WEALTH MANAGEMENT PRIVATE LIMITED
Regd Office: 112, 1% Floor, Fortune Gee Bee Complex Vapi Daman Main Road,
Somnath, Daman — 396 210 CIN: U67120DD1992PTC004770, Tel: 7574888146,
Email id: dm@elixirequities.com
FORM NO. INC-26
[Pursuant to Rule 30 of the Companies (Incorporation) Rules, 2014]
Advertisement to be published in the newspaper for change of registered office of
the Company from Union Territory of Dadra & Nagar Haveli and Daman & Diu to
the State of Maharashtra
PUBLIC NOTICE
Before the Central Government,
Regional Director, Western Region,
In the matter of sub-section (4) of Section 13 of Companies Act, 2013 and clause (a) of
sub-rule (5) of rule 30 of Companies (Incorporation) Rules, 2014
AND

In the matter of Elixir Wealth Management Private Limited having its registered office at
112, 1st Floor, Fortune Gee Bee Complex Vapi Daman Main Road, Somnath, Daman —
396 210, Union Territory of Dadra & Nagar Haveli and Daman & Diu .......... Applicant
Notice is hereby given to the General Public that the Company proposes to make an
application to the Central Government under section 13 of the Companies Act, 2013
seeking confirmation of alteration of the Memorandum of Association of the Company in
terms of the special resolution passed at the Extra Ordinary General Meeting held on 111"
September, 2020 to enable the Company to change its Registered Office from “Union
Territory of Dadra & Nagar Haveli and Daman & Diu” to the “State of Maharashtra”.
Any person whose interest is likely to be affected by the proposed change of the registered
office of the Company may deliver either on the MCA-21 portal (www.mca.gov.in) by
filing investor compliant form or cause to be delivered or send by registered post of his
/ her objections supported by an affidavit stating the nature of his / her interest and
grounds of opposition to the Office of the Regional Director, Western Region, at the
address Everest, 5" Floor, 100, Marine Drive, Mumbai — 400002, Maharashtra, within

fourteen days of the date of publication of this notice with a copy to the applicant company
at its registered office at the address mentioned below:

Office No. 112, 1¢ Floor, Fortune Gee Bee Complex Vapi Daman Main Road, Somnath,
Daman — 396 210,

Date: 07/11/2020
Place: Ahmedabad

tion, Lien Right, one has to send their OBJECTION within 14 days to
us. If found NIL, will act accordingly and issue Title Clearance Cer-
tificate. No such objection will be entertained, which may note.

Sd/-

Through us SANJAY PATEL
Advocate A/105, 1st Floor,
Pramukh Arcade, Kudasan,
Gandhinagar.

Chowk, Krishnanagar
Ahmedabad-382345
1954A

No. IBBI/IPA-002/IP-N00244/2017-18/10729
In the matter of M/S PRODUCTIVE CREATIONS (INDIA) PRIVATE LIMITED

For and on behalf of the Applicant

ELIXIR WEALTH MANAGEMENT PRIVATE LIMITED
DIPAN MEHTA

DIRECTOR

DIN: 00115154

Place: Daman
Date: 4" November, 2020

ROLCON ENGINEERING COMPANY LIMITED

CIN : L29259GJ1961PLC001439
Reg. Office Address: Annad Sojitra Road, Vallabh Vidyanagar - 388120, Gujarat-India. \

PHONE : (02692) 230766/230866 FAX:(02692) 236480/236453
BRIDGE SECURITIES LTD.

Date : 06.11.2020
Place : Gandhinagar

WEBSITE: www.rolconengineering.com, E-MAIL : rolcon@rolconengineering.com

EXTRACT OF STATEMENT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR
THE QUARTER & HALF YEAR ENDED SEPTEMBER 30, 2020

[P ; ; I have changed my name from
Regd. Office : 17, Suhasnagar Society, Nr. Dinesh Hall, Ashram Road, Ahmedabad - 380 009
—— — (CIN: L67120GJ1994PLC023772, Web: www.bridgesec.co.in) SACH'NCZ’;TSSHH:F'“F;ATEL to
(Amt In Lakh) (Amt In Lakh) E-mail : bridgesecurities@yahoo.co.in, Phone: 079-26578808 SACHINKUMAR FATABHAI
i PARTICULARS %‘;223' Qe‘;‘:‘jretgr %‘:lzrégr Hg'r: d\;%ar Hg'rf d\;%ar e:gz:j Extract of Unaudited Financial Result Add: Vill- Sametri, Ta.Dehgam
No. 30-09-2020| 30-06-2020 | 30-09-2019 | 30-09-2020|30-09-2019 | 31-03-2020 (Standalone) for the Quarter ended on 30/09/2020 (Rs-in Lakhs) Dist.Gandhinagar
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited s | Particulars Quarter Year to date |Corresponding 1954
r. i
1 |Total Income from Operations 757.36 | 429.92 | 991.61 | 1187.28 | 1925.09| 3686.79 ended/ figures/ 3 months
- - — no Current year | previous year | ended in the - -
2 |Net Profit / (Loss) from Ordinary Activity After Tax 33.40 14.18 23.42 47.88 67.97 49.30 ending ending previous year Guj ar.at Ra'fﬁ.a
3 |Net Profit / (Loss) for the Period after Tax 30.09.2020 30.09.2019 30.09.2019 Industries Limited
(Before extra Ordinary Items) 33.40 14.48 23.42 47.88 67.97 49.30 Whether results are Audited or Unaudited Unaudited Unaudited Unaudited (I?:clegd Lé;ilgq(éfolgﬁgpi‘éoosgf;
4 |Total Comprehensive Income for the period 1 | Total income from operations (net) 27.45 52.67 25.54 Vadsar Road, Village : Santej,
[Comprising Profit / (Loss) for the period (after tax) 2 | Net Profit/(loss) for the period (before Taluka : Kalol - 382721
and Other Comprehensive Income (after tax)] 33.40 14.48 23.42 47.88 67.97 49.30 Tax, Exceptional and/or Extraordinary items) -10.48 18.28 -7.36 NOTICE
5 |Equity Share Capital 75.60 75.60 75.60 75.60 75.60 75.60 3 | Net Profit/(loss) for the period before Tax Eursulartw_t toEegHera]tioSn 29 r_?_ad witz
. . . egulation [0} e Securities an
6 |Reserves (Excluding Reseves shoen in the (after Ex.ceptlonal and/or Extraordlnary items) -10.48 18.28 -7.36 Exghange Board of India (Listing
Balance Sheet of the Previous Year) - - - - -| 1027.72 4 | Net Profit/(loss) for the period after Tax Obligations and Disclosure Requi-
7 |Earnings Per Share (before extraordinary (after Exceptional and/or Extraordinary items) -10.48 18.28 -7.36 Fefﬂenti) RE{QU|attlﬁntSy 2(’3/11 5ytN0th?
. ; A is hereby given that a Meeting o
items) (of Rs. 10/- each) 5 | Total Cc_>n_1prehen_swe Income for the_ period Board of Directors of the Company
Basic - 4.42 1.92 3.10 6.33 8.99 6.52 (Comprising Profit/(Loss) for the period will be held on November 12, 2020,
(after Tax) and Other C hensi Thursday, at ab tioned
i . after Tax) and Other Comprehensive ursday, at above mentione
Diluted: 4.42 1.92 3.10 6.33 8.99 6.52 Income (after tax) P 1048 18.28 736 Registered Office address, interalia,
i i : ) ) to consider and approve and take
8 |Earnings Per Share (after extraordinary 6 | Paid up Equity Share Capital 336.13 336.13 336.13 | [on cocord tho Unapions B0 ot
items) (of Rs. 10/- each) . .
- 7 | Reserves (Excluding Revaluation Reserve) Results of the Company for Quarter
Basic : 4.42 192 3.10 6.33 i . as shown in the auditing Balance gr&d gg'zone%:.e”.det?’ °”t.Septe.r|';b§r
Diluted: 4.42 192 3.10 6.33 8.99 6.52 Sheet of the previous year 24920 | -201.94 -201.94 | | made available on the Website of the
NOTE : 8 | Earnings Per share (of Rs 10/- each) (for Company www.griltarp.com and
1. The above is an extract of the detailed format of Quarter / half year ended september 30, 2020 standalone unaudited Financial continuing and discontinuing operations)- méhrz \t’x:bssr:;eré’; SotfotchkeEé%hni‘”gss
Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, Basic : -0.31 0.54 -0.22 are listed i.e. www.bseindia.gon}wl
2015. The full format of the Financial Results for the Quarter / half year ended september 30, 2020, are available on the Stock Diluted : -0.31 0.54 -0.22 & www.nseindia.com
Exchange websites : www.bseindia.com and company's website : www.rolconengineering.com. ] ] . . By order of the Board
- HSinlye : Note: The ab tract of the detailed format of Quarterly F | Result y
2. There was no exceptional / extra - ordinary item during the quarter / half year ended on September 30, 2020. Note: The above is an extract of the detailed format of Quarterly Financial Results | | £o; Gyjarat Raffia Industries Ltd.
3. The company has identified its bussiness of Manufacturung of Industrial chain and sprocket as its only primary reportable | | filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other sd/- Dhaval Patel
segement in accordance with the requirement of IND AS 108 "Operating Segments". Accordingly no separate segement | | Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/Annual Company Secretary
information has been provided. Financial Results are available on the Stock Exchange websites (www.bseindia.com) glated : 26-11.—2020
4.  Basic and diluted Earning par share is calculated on total comprehensive income. , & on Company's website (www.bridgesec.co.in) ace _care
For and on behalf of the Board of Directors of For BRIDGE SECURITIES LIMITED
Rolcon Engineering Company lelt?j(/j <dl- It is notified for the
) - Sd- Pragnesh R. Shah information that m
Place : Vallabh Vidyanagar Ashish S.Amin (Managing Director) | | Place : Ahmedabad Chairman & Managing Director Original Qualifying Examinati d
Date : November 6, 2020 DIN: 01130354 Date : 06.11.2020 (DIN: 00144888) riginal Qualitying Examination

Certificate of Main Secondary
Examination of Year 2018
and Roll No. 1102705 issued

CHANGE OF NAME

| have changed my name from

AKASH INFRA-PROJECTS LIMITED

Registered Office: 2 Ground Floor, Abhishek Complex, Opp. Hotel Haveli, Sector-11, Gandhinagar -382011, IN S o HAl Ey tCBSE has been Actually
CIN: L45209GJ1999PLC036003, Ph. : +91-079-23227006, Fax- +91-079-23231006 Website:- www.akashinfra.com E-mail:- cs@akashinfra.com 0S8

MOHAMADSUHEL |
AHMEDHUSEN MANSURI
Add: 2998, Marwadini Chali,
Kapad Bazar, Dhalgarwad,

Ahmedabad-380001

Name of Candidate - |

Bhavya Patel

C-101, Vrundavan Flat,
Premchandnagar - Bodakdev Road,
Nr. Mansi Circle, Satellite,

Extract of Statement of Standalone and Consolidated Un-Audited Financial Results for the Quarter and half year ended on 30-9-2020

(Rs. in lakhs Except per Share Data)

- 1955 ) -
Standalone Consolidated Ahmedabad-380015. Gujarat, T. 9106740191
Sr. No Particulars Quarter Ended Half Year Ended | Year Ended Quarter Ended Half Year Ended |Year Ended| DIPAN MEHTA COMMODITIES PRIVATE LIMITED
30/9/2020 [30/6/2020 | 30/9/2019 | 30/9/2020 |30/9/2019 [ 31/3/2020 | 30/9/2020 |30/6/2020 [30/9/2019 | 30/9/2020 [30/92019 | 31/3/2020 e o o D B s
Un-Audited | Un-Audited | Un-Audited | Un-Audited | Un-Audited Audited | Un-Audited | Un-Audited | Un-Audited| Un-Audited [Un-Audited | Audited Email igaarﬂl(?‘gixli;fg%esvcom
1 Total Income from Uperations [net:‘ '.64029 1,22?-98 1,503-35 2,368.2? 4,['?193 7,334«.35 '.64'?5 1,229.45 1,5['33' 2.37'21 4,073.?2 ?,339.90 [Pursuam to Rule 30 of the c‘)mpa."ies “ncorpomﬁnn) Rules, 201 4]
Advertisement to be published in the newspaper for change of registered office of
2 Net Profit for the period (before Tax, 2921 14.15 97.10 43.36 169.73 78.15 29.50 14.42 96.59 43.93 16854 77.49 the Company from Union Territory of Dadra & Nagar Haveli and Daman & Diu to
Exceptional and Extra ordinary items) ’ ’ ! . ) ! ) ’ ’ ’ the State of Maharashtra
7 - PUBLIC NOTICE
3 | Mot Profit for the period  hefere Tax 29.21 14.15 97.10 4336 | 16973 78.15 2950 1442 | 9659 | 4393 | 16854 7749 Before the Central Government,
after Exceptional and Extra ordinary items) Regional Director, Western Region,
4 Net Profit | (Loss) for the period after tax 23.88 11.57 63.48 35.45 135.06 63.70 23.62 13.83 61.65 3745 129.77 62.21 In the matter of sub-section (4) of Section 13 of Companies Act, 2013 and clause (a) of
sub-rule (5) of rule 30 of Companies (Incorporation) Rules, 2014
Total Comprehensive Income for the period AND
[Comprising Profit | (Loss) for the period (after tax) 24.04 1212 62.37 36.56 135.06 68.14 2391 15.92 58.86 39.84 130.06 67.20 In the matter of Dipan Mehta Commodities Private Limited having its registered office at
and Other Comprehensive Income (after tax) | 112, 1st Fqur, Fortqne Gee Bee Complex Vapi Daman Main Roaq, Somnath, Dam_an -
6 | Paid-up Equity Share Capital of Face Value Rs. 10/-Each | 1,686.25 | 1,686.25 | 10686.25 | 1686.25 | 1686.25 | 10686.25| 1,686.25| 1686.25 | 1686.25| 1686.25 | 1,686.25 | 1,686.25 R Poreny et Gl Bl oat e Boty psosss o el an
7 Other Equity (Excluding Revalutation reserve) as application to the Central Government under section 13 of the Companies Act, 2013
show il'?ﬁu‘;iited Balgnne Sheet of Previous Year) 5922.23 6192.15 seeking confirmation of alteration of the Memorandum of Association of the Company in
. . terms of the special resolution passed at the Extra Ordinary General Meeting held on 11t
8 Earnings Per Equity Share ( Not Annualised) Basic 0.14 0.07 0.37 0.22 0.80 0.40 0.14 0.09 0.35 0.24 0.77 0.40 ?eptembe? D20dZO }f ﬁnablthhe |Corrgjpgny to fgla[?ge its rF]iegisstered fOII/flicr? frort? “Union
erritory of Dadra & Nagar Haveli and Daman & Diu” to the “State of Maharashtra”.
Earnings Per Equity Share ( Not Annualised) Diluted 0.14 0.07 0.37 0.22 0.80 0.40 0.14 0.09 0.35 0.24 0.77 0.40 Any person whose interest is likely to be affected by the proposed change of the registered
office of the Company may deliver either on the MCA-21 portal (www.mca.gov.in) by
Notes filing investor compliant form or cause to be delivered or send by registered post of his
1 The above is an extract of the detailed format of Un-Audited Financial Result for the Quarter and half Year ended on 30-9-2020 filed with the Stock Exchanges under Regulation 33 of SEBI (Listing / her objections supported by an affidavit stating the nature of his / her interest and
Obligations and Disclosure Requirements) Regulations, 2015. The full format of Un-Audited financial Results for the aforesaid Quarter are available on the Stock Exchange website i.e. grounds of opposition to the Office of the Regional Director, Western Region, at the
www.nseindia.com and on the website of the Company i.e www.akashinfra.com. address Everest, 5 Floor, 100, Marine Drive, Mumbai — 400002, Maharashtra, within
2 The above results have been reviewed by the Audit Committee of the Directors and approved by the Board of Directors at their meeting held on 5th November, 2020. fourteen days of the date of publication af this notice with a capy to the applicant campany
. . : el at its registered office at the address mentioned below:
3 Figures for the previous periods have been regrouped| reclassified| restated wherever necessary. Office No. 112, 1% Floor, Fortune Gee Bee Complex Vapi Daman Main Road, Somnath,

Place : Gandhinagar Daman — 396 210,

For Akash Infra-Projects Limited
Dated : 05-11-2020

Yoginkumar Haribhai Patel
Managing Director
DIN : 00463335

For and on behalf of the Applicant

DIPAN MEHTA COMMODITIES PRIVATE LIMITED
DIPAN MEHTA

DIRECTOR

DIN: 00115154

Place: Daman
Date: 4" November, 2020
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Extract of

for the Quarter ended on 30/09/2020

BRIDGE SECURITIES LTD.

Regd. Office : 17, Suhasnagar Society, Nr. Dinesh Hall, Ashram Road, Ahmedabad - 380 009
(CIN: L67120GJ1994PLC023772, Web: www.bridgesec.co.in)
E-mail : bridgesecurities@yahoo.co.in, Phone: 079-26578808

Unaudited Financial Result (Standalone)
(Rs.in Lakhs)
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. Quarter Year to date [Corresponding
Sr.| Particulars ended/ figures/ 3 months
no Current year |previous year | ended in the
ending ending previous year
30.09.2020 | 30.09.2019 30.09.2019
Whether results are Audited or Unaudited Unaudited Unaudited Unaudited
1 | Total income from operations (net) 27.45 52.67 25.54
2 | Net Profit/(loss) for the period (before
Tax, Exceptional and/or Extraordinary items) -10.48 18.28 -7.36
3 | Net Profit/(loss) for the period before Tax
(after Exceptional and/or Extraordinary items) -10.48 18.28 -7.36
4 | Net Profit/(loss) for the period after Tax
(after Exceptional and/or Extraordinary items) -10.48 18.28 -7.36
5 | Total Comprehensive Income for the period
(Comprising Profit/(Loss) for the period
(after Tax) and Other Comprehensive
Income (after tax) -10.48 18.28 -7.36
6 | Paid up Equity Share Capital 336.13 336.13 336.13
7 | Reserves (Excluding Revaluation Reserve)
as shown in the auditing Balance
Sheet of the previous year -249.20 -201.94 -201.94
8 | Earnings Per share (of Rs 10/- each) (for
continuing and discontinuing operations)-
Basic : -0.31 0.54 -0.22
Diluted : -0.31 0.54 -0.22
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Note: The above is an extract of the detailed format of Quarterly Financial Results
filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other
Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/Annual
Financial Results are available on the Stock Exchange websites (www.bseindia.com)
& on Company's website (www.bridgesec.co.in)

For BRIDGE SECURITIES LIMITED
sd/-

Pragnesh R. Shah
Chairman & Managing Director
(DIN: 00144888)
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Place : Ahmedabad
Date : 06.11.2020
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ROLCON ENGINEERING COMPANY LIMITED

CIN : L29259GJ1961PLC001439
Reg. Office Address: Annad Sojitra Road, Vallabh Vidyanagar - 388120, Gujarat-India.

N = PHONE : (02692) 230766/230866 FAX:(02692) 236480/236453
1. | siulee soreird '1}”' - fu[&aq&ﬁuﬁ(é[%m)méaa[ﬁ[ﬁés WEBSITE: www.rolconengineering.com, E-MAIL : rolcon@rolconengineering.com
2. | siuliz sofgladl Hesiuiisd«d 1£/0%[201¢
il.\‘«‘l‘{f;:ildi:l;?ﬁm;?::dl L = ‘ EXTRACT OF STATEMENT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR
0 3. z&i@iuﬁ i et :LZ il\; . w[fraz1z wiis susdla, siuaale THE QUARTER & HALF YEAR ENDED SEPTEMBER 30, 2020
ocied_ soil2ildl, seg), wfGiol et e .
219 Aoz A ased v, | Auide sadl suide ?ll?ér&rl 012 UB0903G.2018PTC101912 (Amt In Lakh) (AmtIn Lakh)
Rieuor: i, ABssYRa: Rl HES AUAMET DHEIEL S5 o _ _ — _ Sr. PARTICULARS Quarter | Quarter | Quarter | Half Year | Half Year Year
Aol 2052 agpion ciore: ol | |, | sluldz soferaedl 2[eed villd duar ud | gl AL 10 ol lg., Anidl w5, Sloi 2193 W, No. ended ended ended | ended | ended ended
/ :%rae:}. | 020 clli']l:{[ ﬁx.u.aoao. * | il (vl iYL dl) ded 9z 100 §2 ;:i;‘ Q{Qi‘lq, HHEALE, ANAUA 342210 30-09-2020(30-06-2020|30-09-2019(30-09-2020[30-09-2019| 31-03-2020
SRl ol Relot: Y1RA $ UL, YARSIH, e - T . = r T - - = — - - - - - .
—‘» oL Ware R B b | | & | A2z savetadl el wli az 2andl il 02/44/20%0 (wiifidl s waaidl 4. 02/11/2020) : Unaudited | Unaudited | Unaudited | Unaudited |Unaudited | Audited
&vgawtauluﬁis,ulwﬁiauv‘tailztélwa Azl vzt wlha q:ﬂ Rl BEd ALl ou ﬁ' 2021 Total Income from Operations 757.36 429.92 991.61 1187.28 1925.09 | 3686.79
oanagll e(Rai siami Al sas s T~ — oy - T T P Net Profit / (Loss) from Ordinary Activity After Tax 33.40 14.18 23.42 47.88 67.97 49.30
2 0. onmd. swmel Bua:| |o | Seln doigad wizaad adls s sz 4l 42 sraclacud aus : :
3L.6,21,9¢,26%.9¢ (41 wmida) | Sertiaaendl Wizadasd M wid il dsiz | Regn.No.: IBBI/IPA-002/IP-N00244/2017-18/10729 3 |Net Profit / (Loss) for the Period after Tax
Sandl: QI.Q,EO:COO/-"JHLQ 332 514 Al : 70 [AARA SAR, VYA Wiz A, (Before extra Ordinary ltems) 33.40 14.48 23.42 47.88 67.97 49.30
Gut}fq é,l'?il rlu'luem; !H}d(-lltn?e.l . ol 2 <l Sezlu R\L%&l-iiirj i»ﬁs} -J[.m.i\ls, dlzd WELeedl fuey'u, 4 |Total C_ornpreherjsive Income for the‘ period
:m ;n.»m: ec:a;n uh A4 (c;l Wzl 21el S-A54 A4EAYA, BIHEIAUE-3£000C A, [Comprising Profit / (Loss) for the period (after tax)
ﬁ‘:‘,‘;")‘:n',l‘w' :n:id\l:qq?:]oo:;:: - S84 1 cs.keyurshah@gmail.com and Other Comprehensive Income (after tax)] 33.40 14.48 23.42 47.88 67.97 49.30
02.92.2020 ait A .30 saus. aller: [ | 10, Dez(1d lRlejud Wisudd WA UA AAG2L | AR 1000, Ul D4 dd, H4- AGSud WA, 5 |Equity Share Capital 75.60 75.60 75.60 75.60 75.60 75.60
gui sdld i) dadie: HIZd “edly vid d-Hdd wslseloL Aiugl, siisuaidl, s, 6 |Reserves (Excluding Reseves shoen in the
wwuv.ireps.gov.in A yausia dl. 2+ IYnAA-3£004U SUA : cirp.productive@gmail.com Balance Sheet of the Previous Year) - - - - -| 1027.72
£y, Y1 2 Ay (A1 SGAALS s2aL. — - = - :
oa1a] |1 0.| fanasg sadl vilan adlw 20/11/40%0 7 |Earnings Per Share (before extraordinary
uzie s : [ facebook.com/WesternRly R o - items) (of Rs. 10/- each)
duigiadl 191, m,nl%m dl, Fezl2u oigad Basic : 4.42 1.92 3.10 6.33 8.99 6.52
UlzadA gl2l 455l 52144 dsae 2141 . .
A aor-Asad (2-3) 5dlo (of) vidsld - E"“t?d' e afe e 4.42 1.92 310 6.33 8.99 6.52
A¥Ricd 2F al‘l Q3. f_\ilElil_‘U-l’{-'ﬂlﬁl%\Ml ) 'Jl{ﬁ:-tl%i_l-li : arnlngsf Rer 10/are (e; er extraordinary
dos221 clilds duziidl ailfigd wAll adls wie | items) (of Rs. 10/- each)
CIN:L17110GJ1984PLC007124 YL GiA (235 a9 HIZ =401 d1H) Basic : 4.42 1.92 3.10 6.33 8.99 6.52
w2 s AU : wie . 455, P P - — i :
Al asuz s, ouw : widy, | | V6| (B HeAld g v o 4o s : https://ibbi.gov.in/home/downloads Diluted: 442 192 310 6.33 899 6.52
AL sdld - 382721 (o) wiliga wlAlafAi Guasadl [ad cliefls 2wy : a4l NOTE :

1. The above is an extract of the detailed format of Quarter / half year ended september 30, 2020 standalone unaudited Financial
Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements)
Regulations, 2015. The full format of the Financial Results for the Quarter / half year ended september 30, 2020, are available
on the Stock Exchange websites : www.bseindia.com and company's website : www.rolconengineering.com.

2. There was no exceptional / extra - ordinary item during the quarter / half year ended on September 30, 2020.

3. The company has identified its bussiness of Manufacturung of Industrial chain and sprocket as its only primary reportable

segement in accordance with the requirement of IND AS 108 "Operating Segments". Accordingly no separate segement

information has been provided.

Basic and diluted Earning par share is calculated on total comprehensive income.
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For and on behalf of the Board of Directors of
Rolcon Engineering Company Limited
Sd/-

Ashish S. Amin (Managing Director)

DIN: 01130354

Place : Vallabh Vidyanagar
Date : November 6, 2020
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AKASH INFRA-PROJECTS LIMITED

Registered Office: 2 Ground Floor, Abhishek Complex, Opp. Hotel Haveli, Sector-11, Gandhinagar -382011, IN
CIN: L45209GJ1999PLC036003, Ph. : +91-079-23227006, Fax- +91-079-23231006 Website:- www.akashinfra.com E-mail:- cs@akashinfra.com

Extract of Statement of Standalone and Consolidated Un-Audited Financial Results for the Quarter and half year ended on 30-9-2020

(Rs. in lakhs Except per Share Data)

20 : Aidy -n&UGIR AR ,
Standalone Consolidated
[Elcl A&dl SIHISIE1 vigde cldlds Sr. No Particulars Quarter Ended Half Year Ended | Year Ended Quarter Ended Half Year Ended |Year Ended|
Q@i-bﬁﬁm P 14R, uddl u, 5?}5@1}“ ol sinda arfl gHal WA 30/9/2020 | 30/6/2020 | 30/9/2019 | 30/9/2020 |30/9/2019 | 31/3j2020 | 30/9/2020 |30/6/2020 |30/9/2019 | 30/9/2020 |30/9/2019 | 31/3/2020
| - (,
Ay A, :‘&%LOwg&"':u2&8;35233;1533&786 UnAudited | UnAudited | UnAudited | UnAudited | UnAudited | Audited | UnAudited | UnAudited | UnAudited| Un-Audited|Un-Audited | Audited
“s1d oi. gAoizil-26” 1 Total Income from Operations (net) 1,640.29 | 1,227.98 1,603.36 | 2,868.27 | 4,071.93 733435 | 1,641.75| 1,229.45 | 1,603.81 | 2,871.21 | 4,073.72 | 7,339.90
sudlail (o) Ranl, 200y - [Raw 30 AL gt Swulid ueal n -
E1ER A R ¢ddl A guR A €lasdl wgRrg A%uML Su-dl-l Aluel 2 Net P"_’m for the period “}BfUFE_ Tax, 29.21 14.15 97.10 43.36 169.73 78.15 29.50 14.42 96.59 43.93 168.54 7149
539 sigaal W2 veuui usifid aa adad Exceptional and Extra ordinary items)
Y e, s Bt (ﬂﬂﬂfégf)“a% gials. Gz e 33 3 :‘féf’e'fc';;t“lgl‘l:‘; gﬁ'&";it‘r';";:;fn:f: - 2921 1415 97.10 4336 | 169.73 78.15 2950  1442| 9659| 4393 | 16854| 77.49
Sudloy Ase, A 54 A4 Sullos (SrsiulRe) Ras, . .
e O e o ety e, 20197 4 | Net Profit | (Loss) for the period after tax 23.88 1157 63.48 3545 | 135.06 63.70 2362| 1383 | 6165| 3745 12977| 6221
| - -
¢ c Total Comprehensive Income for the period
Rt dac shisleles snd s -l cweadailea 113, nédl i, Sl @ (Comprising Profit | (Loss) for the period fafter tax 2044 1212 62.37 3656 | 135.06 68.14 2391 1592| 5886| 3984 | 13006| 67.20
ol sinda anfl eng A A, AU, EHB-3e 10, YRu 2424 A R d Dther C hensive | f
4l 243 e 242 £l wid w13l B, 314 uod and Other Comprehonsive Income after tax) |
e (PREER) 6 Paid-up Equity Share Capital of Face Value Rs. 10/- Each | 1,686.25 1,686.25 1,686.25 | 1,686.25 1686.25 1,686.25 1,686.25| 1,686.25 | 1686.25 | 1,686.25 | 1,686.25 | 1,686.25
Surl g1l 182 sa v sadl ard Sudl-l AHR-H AuRAAHE 551 : : .
yle dnaq sudl sudl uBRun, 20103 sa8 13 860 5% ABRA 2RD s 7 0|t|her ?qlx“é.lthﬂluad'?g Revasllatatltun fr ePser\rt_al as Year) 5922.23 6192.15
YAt 53 O dd N8R Fridl YAl 2uuami «udl 8. 11 WSWIR, 200 U A% show In Audited balance oheet 0T Frevious Tear, - .
adrRll awd e dss, sl ddl Aiaeld s34 “Srsaufad giga 2l R 8 Earnings Per Equity Share ( Not Annualised) Basic 0.14 0.07 0.37 0.22 0.80 0.40 0.14 009| 0.35 0.24 0.77 0.40
¢l A @ 2 €la” Al UGG AU Girllddl HIS HEH oAl WS seUME - - - -
2l ¢dl. Earnings Per Equity Share ( Not Annualised) Diluted 0.14 0.07 0.37 0.22 0.80 0.40 0.14 0.09 0.35 0.24 0.77 0.40
siugt alsd 3 20 2f sud-u Preed wiglan Yld wRaded weulad Notes
iﬂ'{i;:‘z‘{ 2;5":?;‘ “gz{:?jf 2’&‘{’”2;&9;{;'3 :{:fa‘ foﬂ*&m %ﬁ‘;‘ 1 The above is an extract of the detailed format of Un-Audited Financial Result for the Quarter and half Year ended on 30-9-2020 filed with the Stock Exchanges under Regulation 33 of SEBI (Listing
wll g165a, s - weeui w2 m?.[ﬁg Pests, W Al 5330 i a4l 2R 23 Obligations and Disclosure Requirements) Regulations, 2015. The full format of Un-Audited financial Results for the aforesaid Quarter are available on the Stock Exchange website i.e.
At RAR A catiadl ABIRZ g1 a4 ) Ad aied 2Bree: vz @il - www.nseindia.com and on the W.BIISItB of the Bnm‘pan\r |.s.www.aliash|!|ira.l:nm. ) ) )
¥00003, HeIRLE, 2L YA Usd 2 Al Bawdl viez, siRyer sudd adl 2 The above results have been reviewed by the Audit Committee of the Directors and approved by the Board of Directors at their meeting held on 5th November, 2020.
Aleldl 524 uR dl Hiweldl 539 08 DA ouda u-uui us 3 Figures for the previous periods have been regrouped| reclassified| restated wherever necessary.
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Place : Gandhinagar
£HQ-3¢E 10,

For Akash Infra-Projects Limited
Dated : 05-11-2020

Yoginkumar Haribhai Patel
Managing Director
DIN : 00463335
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